
PART  III

 Judicial Department
THE HIGH COURT OF KERALA

NOTIFICATION

No.  D11-24676/2018. 5th April 2018.

In exercise of the powers conferred by Section 19 (2) of the Kerala Civil Courts Act, 1957, the High Court of Kerala
hereby nominates the following District Judges/Additional District Judges to exercise the powers conferred by the Act,
during the Summer Vacation-2018 commencing from Sunday, the 15th April 2018 to Saturday, the 19th May 2018 (both days
inclusive).

Subordinate  Civil  Courts-Summer  Vacation-2018–
15-4-2018  to 19-5-2018––Vacation  Judges––

Nominations

Sl. No. District Name of Judge Period of  Nomination

(1) (2) (3) (4)

1 Thiruvananthapuram Sri  Hafees Mohammed, 15-4-2018
Additional District & Sessions Judge-VII, to
Thiruvananthapuram 21-4-2018
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Sri  K. N. Prabhakaran, 22-4-2018
Additional District & Sessions Judge-IV, to
Thiruvananthapuram 30-4-2018

Sri  Roy Varghese, 1-5-2018
Additional District & Sessions Judge-II, to
Thiruvananthapuram 19-5-2018

2 Kollam Smt.  Ash  K. Bal, 15-4-2018
Additional District Judge-II, to
Kollam 21-4-2018

C.  Jayachandran, 22-4-2018
District  Judge, to
Kollam 6-5-2018

Sri  S. Krishnakumar, 7-5-2018
Additional District  Judge-IV, to
Kollam 13-5-2018

Smt.  Sherly Deth, P., 14-5-2018
Additional District  Judge-V, to
Kollam 19-5-2018

3 Pathanamthitta Sri  John K. Illikkadan, 15-4-2018
District Judge, to
Pathanamthitta 2-5-2018

Sri  N. Harikumar , 3-5-2018
Additional District & Sessions Judge-I, to
Pathanamthitta 19-5-2018

4 Alappuzha Sri  S. H. Panchapakesan, 15-4-2018
Additional District & Sessions Judge-I, to
Alappuzha 1-5-2018

Sri  K. Anilkumar , 2-5-2018
Additional District & Sessions Judge-III, to
Alappuzha 19-5-2018

5 Kottayam Sri  S. Sanilkumar,
Additional District Judge-II/Special Judge, 15-4-2018
Special Court for the trial of  Sooryanelli Cases, to
Kottayam 19-5-2018

6 Thodupuzha Smt.  K. K. Sujatha,
Additional District Judge-II/Special Judge, 15-4-2018
for NDPS Act Cases, to
Thodupuzha 30-4-2018

(1) (2) (3) (4)

306



1st MAY 2018] JUDICIAL  DEPARTMENT 47

Smt.  V. G.  Sreedevi , 1-5-2018
Additional District  Judge-IV/Addl. MACT-II, to
Thodupuzha. 19-5-2018

7 Ernakulam Sri  Biju Menon, K., 15-4-2018
Additional District & Sessions Judge-VII, to
Ernakulam. 28-4-2018

Smt.  Mini S. Das, 29-4-2018
Additional District & Sessions Judge-VIII, to
Ernakulam. 10-5-2018

Sri  C. Krishanakumar, 11-5-2018
Additional District & Sessions Judge-I, to
Ernakulam. 19-5-2018

8 Thrissur Smt. T. K. Nirmala, 15-4-2018
Additional District Judge-III/Additional to
MACT, 21-4-2018
Thrissur.

Sri   K. Ramakrishnan, 22-4-2018
Additional District Judge-IV/Additional to
MACT, 28-4-2018
Thrissur.

Sri  Mohammed  Vaseem, 29-4-2018
Additional District  Judge-I/Additional to
MACT, 19-5-2018
Thrissur.

9 Palakkad Smt.  K. P. Indira, 15-4-2018
District Judge, to
Palakkad. 30-4-2018

Sri  Muralee Krishna, S., 1-5-2018
Additional District & Sessions Judge-IV, to
Palakkad. 13-5-2018

Sri  E. C. Harigovindan, 14-5-2018
Additional District & Sessions Judge-II, to
Palakkad. 19-5-2018

10 Manjeri Sri  Suresh Kumar Paul, 15-4-2018
District & Sessions Judge, to
Manjeri. 30-4-2018

Sri  A. V. Narayanan, 1-5-2018
Additional District & Sessions Judge-II, to
Manjeri. 19-5-2018

307

(1) (2) (3) (4)



1st MAY 2018] JUDICIAL  DEPARTMENT 48

11 Kozhikode Sri  K. Soman, 15-4-2018
Additional District & Sessions Judge-IV, to
Kozhikode. 27-4-2018

Sri  C. Sureshkumar (Sr), 28-4-2018
Additional District & Sessions Judge-I, to
Kozhikode. 13-5-2018

Sri  P. P.  Saidalavi, 14-5-2018
Additional District & Sessions Judge-II/ to
Forest Tribunal, 19-5-2018
Kozhikode.

12 Kalpetta Sri  Vinod Kumar, N., 15-4-2018
Additional District & Sessions Judge-II, to
Kalpetta. 1-5-2018

Dr. V. Vijayakumar, 2-5-2018
District Judge, to
Kalpetta. 19-5-2018

13 Thalassery Sri  R. L. Baiju, 15-4-2018
Additional District & Sessions Judge-II/ to
Additional MACT, 1-5-2018
Thalassery.

Sri  Rajeev, K. S., 2-5-2018
Additional District Judge-III/ to
Additional MACT, 10-5-2018
Thalassery.

Sri  P. N.  Vinod, 11-5-2018
Additional District Judge-I/ to
Additional MACT, 19-5-2018
Thalassery.

14 Kasaragod Sri  Sanu S. Panicker, 15-4-2018
Additional District Judge-II/ to
Additional MACT-I, 27-4-2018
Kasaragod.

Sri  Sasi  Kumar, P.  S., 28-4-2018
Additional District Judge-I/ to
Additional MACT-II, 19-5-2018
Kasaragod.

By order,

K. HARIPAL,
Kochi-682 031. Registrar (Subordinate Judiciary).
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